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CRI M NAL APPEAL NO 759 COF 2003

MAULAVI HUSSEI N HAJI ABRAHAM UMARIJI Appel | ant (s)
VERSUS

STATE OF GUJIARAT & ANR Respondent (s)

( Wth appln.(s) for exenption fromfiling c/c of the inpugned judgnent
and with office report)

Date : 21/07/2004 This Appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTICE S.N. VARI AVA
HON BLE MR JUSTI CE ARl JI T PASAYAT

For Appellant (s)M. Colin Gonsal ves, Sr. Adv.
Ms. Aparna Bhat, Adv.
M.Vipin M Benjanin, Adv.

For Respondent (s)M. U U Lalit, Sr. Adv.
Ms. Aruna Qupta, Adv.
M's. Hemanti ka Wahi, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER
M. Colin Gonsal ves, |earned senior counsel appearing for the Appellant commenced his argunent
s at 12.10 P.M and concluded at 2.55 P.M Thereafter, M. U U Lalit, |earned senior counsel
appearing for the Respondents comenced his argunents and concluded at 3.00 P.M Hearing stan
ds concl uded.
Judgment reserved.

(K. K. Chaw a)
Court Master

(Jashbi r Si ngh)
Court Master



